
1215 Written Answers 18 SEFHEMBKE 1958 Written Answers 221̂

duced from 27th September 1953 bet
ween Bezwada and Kurnool Town con
necting with the Madras-Howrah Mails 
at Bezwada. These trains will run as 
Expresses on the Bezwada-Dronachel- 
lam section tfhd as ordinai^y passenger 
trains on the Dronachellam—Kurnool 
Section.

(iii) The composition of existing 
trains have not so far been strengthen
ed. A proposal for the introduction of 
an additional composite second and 
inter class through coach between 
Bangalore City and Kurnool Town is, 
however, under consideration.

^ iv) (a) As desired by the State 
Government arrangements are being 

jnade for the transport of records, 
furniture and personnel from Madras 
to Kurnool Town by special trains 
towards enabling the Secretariat and 
other offices of the new State to func
tion at Kurnool by certain target dates.

(b) As requested by the State Gov
ernment, the existing limited cater
ing facilities at Gooty—a station on 
the Madras-Raichur section and which 
is the rail-head for road conveyance to 
Kurnool— are being enlarged as an 

emergent measure by the erection of 
a temporary Dining Hall for serving 
meals etc. The question of making 
permanent arrangements will also re
ceive consideration.

(c) Retiring Room facilities are be
ing provided at Gooty for the use of 
Upper class passengers desiring to 
make use of this station for travel on
wards to and from Kurnool by road.

S o u t h  B thar S uc?ar W o r k s , B ih t a

768. Shri JiiuUii Slnha; Will the 
Minister o f Food and Agriculture be 
pleased to state:

(a) whether it is a fact that the 
South Bihar Sugar Works, Bihta has 
approached the Central Government 
for permission to shift to Bombay 
State; and

(b) if so, what action Government 
have taken or propose to take in this 
respect?

The Minister o f Food and Agri
culture (Shd Kidwai): (a) and (b). A  
statement is laid on the Table of the 
House. [See Appendix VI, ^ n e x u r e
No. 62.]
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The Dbputy Minister of Railways 
and Transport (Shri Alagesan): (a>
Yes. While No. 2908 goods train was 
on the run between Gubbi and Tumkur 
stations on the 23rd August, 1953, nine 
wagons on it, commencing from the 
fifth one from the engine, derailed and 
capsized. ^

(b) The cause of the accident will' 
be known as soon as the proceedings 
of the Interdepartmental Enquiry o f  
District Officers held into the accident 
are finalised.

(c) The line was ref>aired and re
stored to traffic at 18-30 hours on the 
day of the accident i.e. within about 
16 hours of the occurrence. ^
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The Deputy Minister of Railways ami Transport (Shri Ala^esan): (a)
The reply is in the affirmative.

"  (b) Yes.

(c) The Central Board of Tra/iSport 
In tiieir meeting held on 7th March
1952 decided that the alternative of 
providing all-weather roads for two
way traffic should be adopted in this 
area. There is therefore no likelihood 
of a Railway line to Jaisalmer being 
constructed in the near future.

C r o s s in g  o r  R a il s  b y  P e o p l e  a t
S r i k a k u l a m  "

771. Shri Rajagopala Rao: (a) Will 
the Minister of Railways be pleased 
to state whether any complaint has 
been received from the Passengers* 
Association. Amadalavalasa about an 
incident in vJhich the District Tariff 
Superintendent. Srikakulam. conduct
ed a surprise check of people crossing 
the rails and later had them confined 
in a Railway waiting room all through 
the night without food?

(b) If so. has any enquiry been 
held into the incident?

(c) What are the /hidings of the en
quiry?

(d) Are GrOveg;iment aware that 
absence of an overbridge at Srikaku
lam Road railway station necessitates
crossing of rails by people? 

t
(e) If so, what steps are baing taken 

to remedy the situation?

The Deputy Minister of Railways and Transport (Shri Alagesan): ( a )  t o
(c). No complaint has been received 
from the Passengers* Association, 
Amadalavalasa about the alleged inci
dent referred to in part (a) of the 

Question.

In pursuance of the usual pro
gramme, however, a concentrated 
check against ticketless travel and not 
against people crossing the rails was 
conducted from 1st August 1953 to 2nd 
August 1953 at Srikakulam station. 
Nobody was confined in the railway 
waiting room as a result thereof.

(d) and (e). The absence of a foot- 
overbridge at this station was consider
ed at one of the meetings of the Local 
Advisory Committee of Eastern Rail
way during 1952, at which it was ex
plained to the members orescni that 
there was no justification for the im
mediate provision of an overbridge at 
this station, since a level ciossiiig

* exists in the vicinity of tlie siation 
which could be used by the public. It 
was, however, agreed at this meeting 
that the request would be kept in view 
as and when funds became available.

The present position is that the 
matter would be considered gn it  ̂
merits by the Railway administration 
in conjunction with the Passenger 
Amenities Committee of the Zonal 
Railway Users’ Consultative Committee 
before the Passenger Amenities Pro
gramme for 1954-55 is finalised.

F i s h i n g

772. Shri M. L. Dwivedi: Will the 
Minister of Food and Agriculiure be
pleased to refer to the Supplementary 
statement No. IV showing action taken 
on assurances etc., given during ihe 
First Session of the House in reply to 
starred question No. 658 asked on the 
l(Uh June. 1952 regarding Ashing and 
state:

(a) whether the exploratory work m 
the estuarJne areas has been complet
ed;

( f )  i f  s o , w h a t  a r e  t h e  r e s u lt# ;

<c) w h a t  t y p e s  o f  n e t s  a n d  g e a r s  
w o u l d  b e  a p p r o p r i a t e  f o r  f i s h i n g ;

<d) w h a t  s t e p s , i f  a n y ,  h a v e  been 
t a k e n  t o  s t a r t  w o r k  o n  t h e  b a s i s  o f  
s u c h  f i n d i n g s ;  a n d

( e )  t o  w h a t  u s e  t h e  lizhi  p o w e r e d  
v e s s e ls  f r o m  A u s t r a l i a  a r e  n o w  p u t ?




